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Shrl .Jaganath Rao TUnder the
thuggr removal scheme the mple-
menting igency will be the Municipal
Corporati>n 1 have had a series of
meetings with the Lt Governor and
the Chief Executive Councillor It
was suggested in that meeting by the
Lt Goveinor and rightly go, that this
work sho 1ld be entrusted to one single
agency We sre considering that
question, whether the Delhy Muncipal
Corporatiyn can do it or the Delln
Admimstration can do 1t The Mayor
of Delhn was absent m that meeting
and therulore we could not take any
decision Very soon we will take &
decision

Shri Bal Raj Madhok, What about
the other part of my question?
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It 13 not possible for the government
to gave 1t for 2 lakhs people
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WRITTEN ANSWERS TO
(|UESTIONS

Enquiry against Shri Bheothalingam,
Former Finance Secretary

*1286. 8.1l 3. M. Banerjoe:
Rl VMadhu Limaye:
Rl V., 8. Sharmas:

JULY 20, 1087 Wnitten Answers,

Will the Minister of Finance be
pleased to state

(a) whether the former Finance
Secretary, Shri1 8 Bhoothalingam has
been appomnted Director-General,
National Council of Applied Econo-
mics Research, New Delhi,

(b) i1f so, whether an enquury
against hum 1n connection with Amin
Chand Pyare La' firm has been com-
pleted, and

{c) if not the reasons for this
appointment?
The Deputy Prime Minister and

Minister of Finance (Shri  Morarjt
Desau): -(a) Yes, Sir

(b) Since there has been no enquiry
mstituted against Shr1 S Bhoothal-
ingam I presume the reference 1s to-
the Commuttee appointed to investi-
gate into transactions relating to the
Iron & Steel Mimstry referred to
in the 50th and 56th reports of the
Public Accounts Committee and also
transactions concerning other parties
to whom licences|permits were 1ssur
from 1961-82 onwards No report
hag so far been submitted by this
Comnuttee

(¢) The National Council of Applied
Economic Research is a non-Govern-
ment institution and 15 competant,
under its Memorandum of Associa-
tion and rules, to appomnt its office-
bearers ineluding the Director—
General

Fourth Plan of States

*1267. Shri D. N, Patodia:
Shri C. C. Desal:
Shri D. C. Sharma:
8hri D, C. Sharma:

Will the Minister of Planning be
pleased to state: i
(a) whether the outlays for the

Fourth Plan have been finalisel tor
all the States; and
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{b) if so, the broad details in res.
Pect of the outlay of each Stater

The Minister of Planning, Petroleum
and Chemicals and Noclal Welfare
(Bhri Asoka Mebta): (a) and (b} The
Fourth Five Year Plan has not yet
been finalised In November|Decem-
ber, 1986, the Draft Fourth Five Year
Plan of States was discussed and ex-
cept in case of West Bengal agreed
conclusions regarding the Plan out-
lays and Central assistance were ar-
rived at on a provisional basis A
statement indicating the Plan out'ays
as agreed to in these discusmons is
placed on the Table of the House

The Fourth Five Year Plan of States
18 further under review and when
it 13 finalised, a final view will be
taken about the States’ Fourth Plan
outlays

STATEMENTS -
Fourth-Five Year Plan—States

(Rs crores)
Statcs Plan Outlay

1 Andhra Pradésh 522
2 Assan 190
3. Bihar 545
4. Gusrat 46
S. Haryana 168
+ Jammu & Ksshmir 126
7. Kerala 293
8. Madhya Pradesh 458
9. Madras' 564
10, Maharashtra . 951
11. Mysore 421
12, Orissa . . . 00
1 Punsh . 280
14 Rajasthan 313
15, Uttar Pradesh . 936

16, West Bengal . .
17. Nagaland . . 30

*Not yot Jnalised
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*1268, Shri Vishwa Nath Pandey:
Shri R. Barua:

D, N, Patodia;
Virendrakumar Shah:
Bedabrzta Barua:

¥. A. Pramad:
Parthasarih
Shri Sradhakar Supakar:

Will the Minister of Planning be
pleased to refer to the reply given o
Unstarred Question No 313 on the
25th May, 19687 and state

§REEE

(a) whether Government have con-
sidered finally the recommendations
of the Admimistrative Reforms Com-
massion regarding the re-orgamsation
of the Planmng Commission, and

(b) 1if so, the resut thereof?

The Minister of Planning, Petro-
leum and Chemicals and Social Wel-
fare (Shri Asoka Mehta): (a) and
(b) Attention 1s invited to the State-
ment made by the Prime Minuster it
the Lok Sabha on the 17th July, 1867,
regarding Government decisions on
the Administrative Reforms Comms-
sion’s recommendationg relating tor
the Planming Commission.

Fourth Plan Allocations to West
Bengal

*1289. Shri K. Haldar: Will the
Minaster of Finance be pleased to
state

(a) whether 1t 15 a fact that the
Central Government have not so far
disbursed the sum of Rs 10 crores
allotted to West Bengal in the first
year of the Fourth Plan, which has
affected the economy of the State;
and

(b) if so, the reasons therefor?

The Minister of State in the Minls-
try of Finance (Shri K. O, Pant): (ak
No, Sir.

(b) Does not arise.





